Annexure-7

Name of the corporate debtor :M/s Siddharth Natural Food Resources Pvt. Ltd.; Date of commencement of Liquidation: 05.01.2024;

List of operational creditors (Government dues)

Sl |Details of claimant Details of claim Details of claim admitted Amoun | Amount Amoun |Amount|Remarks, if any
No. received tof of any tof of claim
Department Government  (Dateof |Amount |Amount of |Nature of claim Whether % of |conting| mutual claim  not .
receipt claimed claim related party? | voting ent dues, under |admitte
admitted share in | claim | that may verifica (d
CoC be set-off | tion
ESI, Interest penalty No
ESI CORPORATION SUB Central .
1 REGIONAL OFIICE PUNE Government 06.03.2023| 1,27,072 1,27,072 NA NA NA 0 NA Admitted
2 INCOME TAX DEPARTMENT, D] Income tax interest penalty No
Central - 9,96,57,910(9,96,57,910 NA NA NA 0 NA Admitted
Government
Total 9,97,84,98219,97,84,982




